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AssISTANCE TO TOBACCO GaoWEllS 

*64S. SHRI B. K. DASCHOW-
DHlJRY: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state : 

(a) whether Government have any 
scheme to help tobacco growers by 
supplying subsidy and aid for irrigation; 

(b) whether Government have Dny 
minor irrigation scheme to "help tobacco 
growers; and 

(c) whether Government propose to 
give a long-term loan of Rs. 500 free 
of interest to each individual tobacco 
grower having 3 acres of tobacco field 
for sinking tubewells for irrigation ? 

TIlE MINISTER OF STATE IN 
TIlE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
and (b). Yes. A scheme for providing 
irrigation facilities to tobacco growers 
in Andhra Pradesh has becn sanctioned. 
Under this scheme, the growers are 
given a subsidy by the Central Govern-
ment up to 25 % of the cost of construc-
tion of masonry wells, subject to a 
maximum of Rs. 1250 per well. The 
balance amount to cover the cost is to 
be arranged by the State Government 
as loan through institutional agencies. 

(c) No such scheme is at present 
under consideration of the Government. 
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MEl'llle SYSTEM IN LAND MEASURE-

MENT 

*650. SHRI NANJA GOWDER: 
Will the Minister of FOOD AND AGRI-
CULTURE be pleascd to state: 

(a) whether it is a fact that the 
Madras Government have requested the 
Central Government to defer the intro-
duction of the Metric System in land 
area measurements by ten years in order 
\0 allow sufficient time for changing the 
basic land records and to complele 
other preparatory work; and 

(b) if so, the reaction of Govern-
ment thereto ? 

TIlE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
The Madras Go\"Cmment approacbed 
the Government of India in August, 
1964, suggesting that the Standards of 
Weights and Measures Act, 1956, be 60 
amended as to make it permissible (or 
them to continue the use of P.P.S. sys-
tem tin such time as they are able to 
introduce the metric system in land re-
cords by undertaking a fresh cadastral 
survey whicb was expected to take 
about 40 years; 

(b) The proposal of the State Gov-
ernment has been found unacceptable 
on legal and technical grounds and the 
Government of India have made certain 
practical suggestions for a gradual con-
version of land recorda into .metric sys-
tem as has beea done by other tates~ 




